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Scarcity in Essential A rticles and Adal- 
teration in Foodstuffs

1552. SHRI AMAR NATH CHAWLA : 
SHRI VIKRAM MAHAJAN :

WiU the Minister of INDUSTRIAL 
DEVELOPMENT be pleased to state :

(a) whether Government are aware of 
the artificial scarcity in essential articles, 
adulteration in foodstuffs ;

(b) whether one of the reasons for this is 
that traders have stored these goods and 
hidden them in their secret godowns ;

(c) whether raids were conducted during 
last six months to seize hoarded and adul-
terated goods from various parte of the 
country j

(d) if so, the value and <*tfcer particu-
lars of the goods seized and the number of 
persons arrested in this connection ; and

punishment wanted to  ̂these

THE MINISTER OF STATE IN THE 
MINISTRY OP INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA) : (a) 
and (b). Government have been receiving 
from time to time reports of scarcity in some 
essential articles and adulteration in food-
stuffs as a result of anti social practices on 
the part of some traders

(c) to (e). As a result of action taken by 
Police Authorities in enforcing control regu-
lations relating to essential commodities inclu-
ding foodgraim, 96517 quintals of foodgrains 
and other commodities were seized and 8315 
persons prosecuted between January and 
August 1971.

Increase in Promotion Quota of X. A. S.
Officers from  State Civil Services

1553. SH RIJ. B PATNAIK: Will the 
PRIME MINISTER be pleased to state :

(a) Whethei the All India Administra-
tive Set vices Association has demanded that 
the Promotion Quota of the Indian Adminis-
trative Scrviccs Officers from State Services 
be rai&ed fiom 25 per cent to 50 per cent ; 
and

(b) If so, whether Government have con-
sidered the request and, if so, with what 
result f

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIVAS MIRDIIA) : (a) The All 
India Federation of State Civil/Administra-
tive Service Associations has submitted a 
Memorandum suggesting inter alio that the 
promotion quota for promotion of members 
of the State Civil Services to the Indian 
Administrative Services be raised from 25 per 
cent to 50 per cent.

(b) The Central Government are having 
under consideration, in consultation with 
the State Government the suggestion of the 
All India Federation of State Civil/Adminis-
trative Service Associations.

Crash Programme for Providing R sik f 
to Educated Unemployed and EmfHmjr* 

m ent to Trained Teachers

1554. SHRI P. NARASIMHA REDDY; 
WiU the Minister of PLANNING be pleated 
to state t
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